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and cheaper technology to manufac-
ture Paper/Paper Board from farm
waste; and

(b) whether Government will make
arrangements to make this technology
available to small entrepreneurs all
over India at the earliest?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
JAGDAMEBI PRASAD YADAY): (a)
aad (b) Detai's of the technology
reported to have been developed by
the Tamml Nadu Agricultural Univer-
sity for ut:lizing farm waste for manu-
facture of paper and paper board are
not available with the Central Gov-
ernment It is presumed that the
University, itself would give adequate
publicity and arrange for making such
technology available to smal] entre-
preneurs

Manufaciure of refrigeration equip-
ment by M/s. Union Carbide India
Ltd.

9270. SHRI SRIKRISHNA SINGH:
Will the Minister of INDUSTRY be
pleased to state,

(a) whether Government have
since taken any final decision on the
representation of M/s. Union Carbide
Indiz Ltd. for the manufacture of
refrigeration equipment in West Ben-
gal;

(b) if so, the details thereof;

(c) whether the West Benga) Gov-
ernment have made a fresh move to
the Central Government for granting
a licence to this multinational con-
cern; and

(d) whether the West Benggl Goy-
ernment’s request has been rejected
and if so, what are the grounds of
rejection?

THE MINISTER QF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI JAGDAMBI PRASAD YA-
DAV): (a) to (d). The West Bengal
Government again took up with the
Government of India the matter re-
garding the representatign of M/s.
Union Carbide India Limited for the
manufacture of cryogenic containers.
Since two public sector undertakings,
viz, Inde Burma Petroleum Lid. and
Bharat Heavy Plateg & Vesselg Ltd.
have been issued letters of intent for
the manufacture of 4000 numbers of
cryogenic containers each to meet the
requirementy of the country for this
item, it has been decided not to re-
consider the case of M/s, Union
Carbide India Limited, for the manu-
facture of cryogenic containers.

Deputation of a Deputy Secrefary to
Central Government Employees Con-
sumerg Cooperative Society

9271. SHRI RAMANAND TIWARY:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether 1t 15 a fact that Deputy
Secretary in the Government of India
who 15 on deputation to Central Gov-
ernment Employees Consumers Co-
operative Society Ltd, Curzon Roed,
New Dell1 as its General Manager
has been designating himself as a
Director to the Government of India
and the General Manager in the So-
ciety in the Official Correspondence
of the Society;

(b) whether it is a fact that the
said Deputy Secretary while on depu-
tation to an autonomous registered
body is not entitled to hold and write
hig designation in the Government of
India; and

{¢) it go, what action Government’
propose to take against the said De-
puty Secretary for impersonification
as a Director and further for writing
hig official gtatus in Government while
holding the post of General Manager
in a Cooperative Soclety?





